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(b) and (c). Detailed information
is being collected. However, prior to
the 29th September, 1958, export was
permitted through 17 shippers com-
prising seven established exporters,
four new-comers and six internal
dealers. As a result of various repre-
sentations from stockists, it was decid-
ed in September 1856 to permit export
of silkwaste of Madras and Mysore
origin through stockists up to 40 per
cent. of their certified stocks as held
on the 5th September, 1956, About
30 new shippers were thus brought in
the export trade. The gquotas releas-
ed during 1957-58 have been allotted
in favour of:

(i) The Director of Sericulture,
Mysore or his nominee;

(ii) 17 established shippers; and

(ii1) small stockists, The Charkha
Reelers Association and other
bodies on the recommenda-
tions of the Government of
Mysore in proportion to the
quantity actually shipped by
each of them upto the end of
December, 1956.

(d) None.
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Schemes for Backward Classes

1462, Shri B. C. Kambile: Will the
Minister of Planning be pleased to
state:

(a) whether the representatives of
the Backward <Classes, Scheduled
Castes and Scheduled Tribes had been
consulted  before  formulating the
Schemes for these' Classes under the
First and Second Five Year Plans;
and

(b) 1f so, the names of the repre-
sentatives for the organizations con-~
sulted?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) to (b). A
statemment is laid on the Table of the
Lok Sabha. [See Appendix V, an-
nexure No. 32].

Committees for Public Co-operation

1463. Shri R. S. Lal: Will the Min-
ister of Planning be pleased to state:

(a) whether it is a fact that Sub-
Committees have recently been form-
ed by the Co-ordination Committee
for Public Co-operation set up by the
Planning Commission; and

(b) if so, the number and personnel
of these Sub-Committees?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) No standing
Sub-Committees have been formed
by the Co-ordination Committee for
Public Co-ordination. Ad-hoc Com-
mittees, however, meet from time to





